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Title: Introduction of Public Premises (Eviction of Unauthorised Occupants) Amendment Bill, 2017.

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING, AND MINISTER OF STATE IN
THE MINISTRY OF HOUSING AND URBAN AFFAIRS (RAO INDERIJIT SINGH): Madam, on
behalf of Shri Narender Singh Tomar, I beg to move for leave to introduce a Bill further to amend the

Public Premises (Eviction of Unauthorised Occupants) Act, 1971.

HON. SPEAKER: The question is:

“That leave be granted to introduce a Bill further to amend the Public Premises (Eviction
of Unauthorised Occupants) Act, 1971 ”

The motion was adopted.

RAO INDERJIT SINGH: Madam, I introduce the Bill.

HON. SPEAKER: Hon. Members, there will be no ‘Zero Hour” just now. a7 &1 SRT 3i1aR o <l

Hon. Members, the Matters under Rule 377 shall be laid on the Table of the House. Members
who have been permitted to raise the matters under Rule 377 today and are desirous of laying them,
may personally handover the text of the matter on the Table of the House within 20 minutes. Only
those matters shall be treated as laid for which text of the matter has been received in stipulated time.

The rest will be treated as lapsed.
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Title: Need to set up desalination plants in coastal areas of Maharashtra.
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